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Settingupn{'!‘echnlcnlExm
Service Cells in the Nationali-
- sed Banks

2849, SHRI R. P. ULAGANAMBAI :
Will the Minister of FINANCE be plen.sed
to state :

(a) whether any of the 14 nationalised
banks has set up technical experts service
cells for prompt disposal of proposals
from small scale entrepreneurs for financial
assistance;

(b) if not, the reasons therefor; and

{c) the number of pending applications
for assistance from small scale entrepreneurs
with the nationalised banks ?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : (a) and (b)
Twelve of the Nationalised Banks have set
up technical cells for dealing with the loan
applications from small scale entrepreneurs.
Other banks have appointed technical
officers or have panel of consultants.
Wherever necessary nationalised banks are
also taking assistance from Small Industries
Service Institutes as well as private consul-
tants in the specialized fields.

(c) Nationalised Banks as at .the end
of June 1971 have advanced credit to 68,832
borrowal accounts with outstanding amount
of Rs. 242,73.2 lakhs. Data about pending
applications is not available.

Loan to the scven Defence Public
Undertakings

“ 2850, SHRI R. P. ULAGANAMBI :
Will the Minister of DEFENCE be pleased
to state : o

(a) the reasons for giving the loans of '
Rs. 75.69 crores to the seven Defence Public
Undertakings against the paid up ;harn
capital of Rs. 17.,94 crores; and  °

) ﬂwempatobetakeulnfutm fbr
therwovaofﬂwnidlum?





